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STATEMENT SHOWING INSTITUTION, DISPOSAL AND PENDENCY
{WRIT, CIVIL & CRIMINAL MAIN CASES) AT THE END MONTH OF DECEMBER 2019

.| Restored Transfer
s, e gromy el o | SRR | ot | Dl | G | Do | vt | andeney
No. n1.?|sz.';:)19 (Fresh the Cases/Con | Institution | Cases/con Court/Trb| Manth Disposal ason
cases) imonth vert Cases vert cases unals 31.12.2019
MAIN CIVIL. CASES
1 |wWP 74 0 2 2 1 1 75
2 |WA 292 58 3 61 77 77 276
3 {wpC 5394 379 5 384 1 306 307 5471
4 [WPL 1048 15 15 2 2 1061
5 |WPS 12521 716 9 725 2 679 681 12565
6 |WPT 422 22 22 22 22 422
7 |WPCR 1499 73 73 35 35 1537
B {WPPIL 86 15 1 16 G 6 96
9 WP 227 1171 97 97 2 70 72 1196
10 |WPHC 4 i L 1 1 4
A {TOTAL (1 to 10} 22511 1376 20 0 1396 5 0 1199 1204 22703
1 |FA 3001 37 5 2 48 26 26 3023
2 |FAM 792 34 34 3 16 19 8ov
3 [FA(MAT) 61 29 29 3 3 a7
4 |SA 5626 68 1 69 3 76 79 5616
5 |MA 285 5 5 4 4 2B6
6 |MAC 7440 183 7 190 86 86 7544
7 |CR 266 4 4 1 2 3 267
8 MCC 504 85 3 98 1 59 60 542
9 (COMP APPEAL 4 0 0 0 4
10 |COMP PET 17 ¢ 0 0 17
11|EP 9 g 0 0 9
12 |TPC 76 7 7 11 11 72
13 1CONC 0 0 0 0 0
14 (CONT 942 126 126 74 74 994
154TR 0 0 0 0 0
16 {ITA 4 0 0 0 4
17 |CEA 0 0 o 0 0
1B{CER 0 0 0 0 0
19 |ARBA 145 7 1 8 2 2 151
20 [ARBAP 6 3 3 0 9
.21 [ARBR 44 Z 2 2 2 44
22 |TAXC 103 3 3 7 7 99
23 |REVP 110 34 34 2 21 23 121
B [TOTAL (1 to 22) 19435 637 20 3 660 10 0 389 399 19696
TOTAL (A+B) 41946 2013 40 3 2056 15 0 1588 1603 42399
MAIN CRIMINAL CASES
1 [CRREF 4 0 1] 0 4
2 |CRA 14533 176 176 169 169 14540
3 ICRR 4851 124 1 125 110 110 4866
4 |MCRC 1252 554 594 636 636 1210
5 [MCRCA u/s 438 CrPC 482 174 174 1 132 133 523
6 {CONTR 8 0 o 1 1 7
7 [CRMP. 3119 168 3 1 172 113 113 3178
B |TPCR 27 1 1 1 3 4 24
9 [ACQA 2540 33 33 8 8 2565
C ITOTAL=(1to 9} 26816 1270 4 1 1275 2 0 1172 1174 26917
GRAND TOTAL{A+B+C)
OF MAIN WRIT, CIVIL & 68762 3283 44 4 3331 17 0 2760 2777 69316
CRIMINAL CASES
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